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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 13.07.2016 AT 02.00 P.M

NAME OF THE COMPANY: M/s. Col. Ajay Ahlawat V/s. M/s. Royal Hunting Hotels Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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This is a connected matter with CP No. 142/2013. In view of the same both
matters be tagged together for final disposal.

2 In the meantime, learned counsels for the parties are directed to explore the
possibility of a settlement. They are also directed to suggest the name of a valuer
agreeable to both of them to assess the fair value of the fixed asset of the company.

3 The valuation/name of the valuer be submitted before this Bench on 19% July at
10.30 a.m.

4, Copy of the order sheet be placed in CP 142/2013 and be given dasti to both the

counsels. ..S 0{ !HH |
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